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A Division is the Basic unit in the
C.P.W.D. Normally, a Circle has 4 Divisions 

under it and a Zone has 4 Circles under its 
control, both electrical and civil.

Dennand of Viscose Staple Fibre

pattern of viscose staple fibre is almost to­
tally monopolised by a few companies; and

(b)  if so, the steps taken by Government 
to end the monopolistic trends in the Indus­
try?

8899. SHRI MANDHATA SINGH; WiH 
the Minister of TEXTILES be pleased to 
state;

(a) whether the supply and demand

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN­
DUSTRIES (SHRI SHARAD YADAV): (a) 
The details of units licensed for the manufac­

ture of Viscose Staple fibre are as under;—

SI. No.  Name of the Units 
{tonnes per annum)

Licensed Capacity

Regular Viscose Staple Fibre

1.  M/s. Grasim Industries Ltd., 22,000

2.  M/s. South India Viscose Ltd. 11,000

High Wet Modules/Polynosic Fibre

3.  M/s Century Rayon 2,250

4.  M/s. Grasim Industries Ltd 24.000

5.  M/s Tungbhadra Fibre Ltd. 10,000

6.  M/s. Bharat Fibre Ltd. 26,000

7.  M/s. Modi Fibre Ltd. 30,000

(b). Government have issued Letter of (a) whether Government have received
Intent/Industrial Licences from time to time 

to create fresh capacities of viscose Staple 
Fibre so that it could become more freely 

available at competitive prices.

ITranslation]

Extracting Money from Jhuggi Dwellers

8900.  SHRI BALESHWAR YADAV: 
Will the Minister of FOOD AND CIVIL SUP­

PLIES be pleased to state;

any complaints that officials appointed for 

numbering the Jhuggies in various area in 
Delhi are extracting money illegally from the 

Jhuggi dwellers; and

(b)  if so. the action taken or proposed to 
be taken by Government against them?

THE MINISTER OF STATE IN THE 

MINISTRYOF FOOD ANDCIVIL SUPPLIES 
(SHRI RAM PUJAN PATEL): (a) and (b). 

Delhi Administration has stated that klentifi-


